
(Amount in₹)

Date of 
receipt Amount claimed

 Amount of 
claim admitted 

 Nature of 
claim 

 
Whether 
related 
party? 

 % voting 
share in 
CoC, if 

applicable 

1 Rajeev C V 22-04-2026 5,64,44,529        10,00,000      
 Salary 
Arrear Yes -      -                    5,54,44,529                 

The salary during the period 
of suspension is not 
admitted. Considered also 
the fact that Rajeev had 
submitted his resignation 
even though the CD had not 
taken any decision on the 
same. Only the salary arrear 
till February 2019 (two 
months) is admitted

2 Murali P P 19-04-2026 2,72,685             2,54,983        

 Gratuity 
along with 

interest No -      -          -                    17,702                         

The interest on gratuity is 
allowed @ 10% simple 
intrest as per notification 
no.SO-874(E) dated 
01.10.1987

3 Govindas V 22-04-2026 4,57,706             3,66,889        

 Gratuity 
along with 

interest No -      -          -                    90,817                         

The interest on gratuity is 
allowed @ 10% simple 
intrest as per notification 
no.SO-874(E) dated 
01.10.1987

4 Jofin Francis 23-04-2026 3,71,257             

 Gratuity 
along with 

interest No 3,07,307           63,950                         

The interest on gratuity is 
under verification @ 10% 
simple intrest as per 
notification no.SO-874(E) 
dated 01.10.1987

5 Jenson Varkey 23-04-2026 2,13,169             2,13,169        

 Gratuity 
along with 

interest No

The interest on gratuity is 
allowed @ 10% simple 
intrest as per notification 
no.SO-874(E) dated 
01.10.1987

6 Sajimon V K 24-04-2026 1,61,152             1,29,176        

 Gratuity 
along with 

interest No

                       31,975.98 

The interest on gratuity is 
allowed @ 10% simple 
intrest as per notification 
no.SO-874(E) dated 
01.10.1987

7 George P D 24-04-2026 3,61,900             

     2,89,623.35  Gratuity 
along with 

interest No

                       72,276.65 

The interest on gratuity is 
allowed @ 10% simple 
intrest as per notification 
no.SO-874(E) dated 
01.10.1987

8 Augustine Paduva 24-04-2026 3,94,879             

 Gratuity 
along with 

interest No

        3,94,879.00 

Provide the relevant
documents for proof of
employment such as a contract
of employment for the period
of employment

9 Shaji S 25-04-2026 6,28,320             

 Gratuity 
along with 

interest No

        6,28,320.00 

In the attached statement last
drawn CTC is mentioned,
please provide payslip to get
the last drwan "basic
salary+dearness allowance"

10 Shibu K S 25-04-2026

 Gratuity 
along with 

interest No
                        -   

No Form D or proof of

emplyment provided

11 Harikumar C 27-04-2026 82,747                

 Gratuity 
along with 

interest No
           82,747.00 

No details have been provided
to substantiate the claim of
employement

12 Victor Sebastin 27-04-2026 71,147                

        71,147.00 
 Gratuity 

along with 
interest No

The claim amount was taken
from the affidavit of Form D.

13 Anilkumar G 27-04-2026 1,41,148             

     1,31,791.29  Gratuity 
along with 

interest No

                         9,356.71 

The interest on gratuity is 
allowed @ 10% simple 
intrest as per notification 
no.SO-874(E) dated 
01.10.1987

14 Gilson Pinhero 28-04-2026 2,50,000             

 Gratuity 
along with 

interest No

        2,50,000.00 

No details have been provided

to substantiate the claim of

employement

15
Tessy Shaji 
(Legal Heir) Shaji Mathew 27-04-2026 22,44,863           

   10,40,000.00 
 Salary 
Arrear 

 No                   12,04,863.00 
Only the princple salary

payable is admitted

16 Seena Rajeev 22-04-2026 82,67,754           

 Salary 
Arrear 

 Yes       31,61,472.00                   51,06,282.00 

Only the princple salary

payable is admissable which is

under verification for want of

documents
7,03,63,256        34,96,778      -          -        -          -      -          48,24,725         6,20,41,753                 Total

Annexure - 6
Name of the corporate debtor: Seguro Foundations And Structures Private Limited; Date of commencement of CIRP: 10th April 2026; List of creditors as on: 05-05-2026

List of operational creditors (Employees)

Sr. No.

Name of 
authorised 

representativ
e, if any

Name of  
Employee

Details of claim received  Details of claim admitted  
Amoun

t of 
conting

ent 
claim 

 Amount 
of any 
mutual 

dues, that 
may be
set-off 

 Amount of 
claim under 
verification 

 Amount of claim not 
admitted Remarks


